&
In THE;CENTRAL ADMINISTRATIVE TRIEBMIAL,JAIFIR REICH,JAIPUR.
* k *
Date of Decisicn: 29.9,97
op 13/97 (é@ R/92
Mishri Lél, last employed on the post of High Zkilled Grade-I, Ticket
No.ll?Sl/::, Carriage Workshop, Ajmer, Western ﬁailway. ‘
3 ... Petitioner

Versus

" Shri Anil Handa, In.Chief Mechanical Engineer (Carriage), Workshop, Ajmer,

Western Railway.
... Respondent
CORAM;'
HOW'ELE MR.GOFAL KRISHMA, VICE CHAZIRMAN
HOM'BLE MR.2.P.SHARMA, ADMINISTRATIVE MEMBER
For the Petiticner «es Mr.Shiv Kumar

For the Respondent . «.. Mr.U.D.Sharma

O-R-D-E-R
PER HON'BLE MR.3.PAL-FRIZHNA, - VICE CHATIRMAN

Petiticner, Mishri Lal, has filed this Contempt Petitizn u’s 17 of the
Administrative Trikunals Act, 1925, praying therein that the respondents b not
granting suksistence allowance and by nct taking him on duty have =~ommitted

contempt - of court.

Z. We have heard the learned ~ounsel for the parties.
3. - The 1learned ccunzel for the petitioner  Azez not press this Contempt

Petition. The learned c—oungel for the respondent stated that this Contempt
Fetiticn is premature and the petiticner shculd ke saddled with stme oosts. In
the circumstances, we 4d- not- find any justification in awarding any c:ists. The

Contempt Petition is dismissed. Hotice isamed ie discharged.
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